
CENTRAL ADMTh ISTRAT lyE TRIBUNAL 

BPN GALORE BENCH 

Second Floor, 
Commercial Complex, 
Indiranagar, 

~is
BANGALORE - 560 03g. 

2E222Z29ifl at  e: 26 J tiN 1995 
APPLICATIa\J NO. 	I54 of 1994 and 157 to 156f1994. 

APPLICANTS: Mr.M.Poovapp8 Gowda and seven others., 
v/s. 

RESKNDENTS: The Secret ary, Min ist ry of onvninicatins, 
NewDelhj and others. 

To 

Sri.Harjkrihshna S.Holla, Advocate,. 
N9.34/3, Second Floor,Flfth Main, 
Gandhinagar,Bangalore560009. 

ri.M.Vasudeva Pao, 
Additional Central Govt.Standinq C,jnsp1, 

Filch Court B1dq,Bangajore-56OO1, 

Subject:— F.rwarding copies of the Orders passed by the 
Central Mministratjve Tribunal,Bangalore_38. 

---xxx--- 

Please find enclosed hrwith a copy of the Ordr/ 

Stay Order/Intc.rim Order, passeà by this Tribunal in the above 
mentioned application(s) on_j4p6_1ç 

Z667c_ 
DEPUT?'REGISTRPR 
JUDICIAL BRANCHES. 
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I 6ate 	 Office Notes 	
Orders of Tribunal 	(' - 

PKS(VC)-TVR(NA) 

14.6.95. 

Orders on M.A.No1275/95 for extension of 

I 

time. 

= Heard. 	We see no ?OaSfl to extend 

the time already granted.Ln compliance with 

the directions. 

fipplication rejected. 	- 

ME1BR (A) 	VICE CHAIMAN 
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CENTRAL .PDMN ISTRAT P/E TRIBU'.AL 

BPN GALORE BENCH 

Second FiQor, 
Commercial Complex, 

Miscellaneous Pppin.No.187 of 1995 jIndirnagar, 
-----------------------3PNGALRE - 560 03C. 

Dated:2T.ApRl9 
APPL1CATIQ'4 NO.1543 of 1994 and 1557 to 1563 of 1994. 

APPL1NTS:Mr.M.P00V5.PP3 Gouda and Seven others., 

.v/s. 
RESJDENTS he Sécretary,Minis.try of Communications, 

New Delhi end others., 

To 

Sri.Harikrishna S..Holle,Advocete, 
No.34/3,5ecOnd Floor,5th main, 
Gendhineger, Bangalore-560 009. 

Sri.M.Vasudeva Reo,dd1t1Onal Central 
Govt.Sténding Counsel,High Court Bldg, 

Bangelore-560001. 

Subject:- F.rwarding copies of the Orders passed by the 
Central Mministrative Tribunal,Bangalore3. 

---xxx--- 

Please find eclod her"with 	copy of the Ordr/ 

Stay Crder/Intc'rim Order, passed by this Tribun8l. in the above 

mentioned application(s) cn 20th P'pril,l995.. 
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In the Central Administrative Tribunal 
Bangalore Bench 

Bangalore 
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CENTRLADIINISTRATIVE TRI8tjNPL 
6NCiLORE BEtJCH: -. 	:BANCALORE 	S  

ORIGINAL RPPLICATIONS N0.543/94 
AND 1557 TO 1563/94 

THURSDPtY, THE TJENTY FOURTH DAY OF NOVEMBER, 1994 

SHRI .N.VUJJANARDHYA, 	 ...MEIBER () 

fir. 1l..Poovappa Gouda, 
S/oM.Jathappa Coud, 
aged about 51 years, 
Chief ACCOUflt:S... Officer, 
o/o Telecom District Manager, 
Belgaum, 

N.Subramanya, 
5/0 Late S.Nagaraj, 
aged about 50 years, 
Chief Accounts Officer, 
Plysore Telecom District, 
C/o T.D.N. J.L.Puram, 
Plysore, 

Sheik Hussain, 
S/O Sheik Masthan, 
aged about 49 years, 
Accounts Officer (Cash), 
[i/o T.3.E,, Bellary. 

C.B, Banakar, 
S 	 S/a Siddalingappa, 

Gurupadappa Banakar, 
aged about 49 years, 

- 	 Accounts Officer (Pig.), 
[i/o Telecom Dist.flanager, 
Tilakuadi., Belgaum, 

5. R.N. Kulkarni, 
S/c 1.K.Kulkarni, 

S 	aged about .53 years, 
• S.A.O. (Retd., 

0/a Telecom, Dist. Manager, 
Tilakuadi, Belgàum, 

S,Kumara Swamy, 
S/o Rama Subbaiah, 

c' 	-.%agad about 51 years, 	 S 	 S  

	

( 	 '\Accounts Officer, 
i°/o Telecom DIst. Engineer, 

11

Bjdar, 	 S 
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7. 	S.FlohamVmedSulaimafl, 	 V  . 	V• 	
V 

haed, Sb 	¶Syed(10 	ci ! 
V 	

•. 	aged 	about. 53 jyears, 	. 	. 
Chief Accoun•s Officer, 
O/,o .C.C.,U VVTVelecom, 	

V V 	

V 

6anga1'ore-560 008.  

V B. 	B.S.Subba VRa b: 	 . . 

I 	 S/o B.Shankaranareyana Rao, 	 V 

' 	aged 	about 	53 	years,' 	
V 

Banga1ore 'Telecom DIst. 	V 

flaruthi Complex, 	Gandhinagur, 
'V 	

Bangalore-E6o 	009. 	 ' ..ApplICaflts  

By Advocate Shri H.K.S.Holla 

Versus 

linistry of Cbmrnunicatjons 
through Secretary, 
Department of Telecommunications, 
Sanchar. Bhavan, 	- 
New Dlhj-11'0 001. 

Dept. of TelecommunicatIons 
'through f9ernber (Finance), 
Sanchar Bhavan,  V 	
New D1hj-110 001. 	 , 	 V  

Dept. of Personnel & Training, 
through Secretary., 
Govt, of India, North Block, 
New Delhj-110 CUl. 

/. Dept. ofTelecomrnunjcations 
through A5t.. Director General (TE),, 
Sanchar VBhavan, 
New Delhi, 

5. Chief G:neral flanagsr, 
Telecom, 

' 	Bangalore-560 008.. 	 . .Respondents V 

By Idvocate Shri Ii..Vasu.ieva Rao, 

ORD ER 

'Shri iioVasudeva Rao files reply', Heard. The 

applicants herein, who are working akccounts OffIcer 5  in 

V 	V 	
V 



the pay scale of R.2375-500 claim re—fixation of their pay 

on par with that of their Junlors in the cadre of Accounts 

Officer from the date on which thejtj.njors? pay have been 

teped up. They also further seek a direction to the 

respondents to pay all consequential benefits. Shri H.K.S. 

Holla, the learned counsel representin-9 the applicants submits 

that similar claim was considered by this Tribunal in OA 

1 006/93 and 285 to 289/94 and allowed the applications on 

19th July, 
1

1994 and the present applicants stand on the 

same footing as that of the said applicants in OA 1006/93 and 

285 to 289/94 and relies on the decision rendered therein, 

which is annexed as Annexure Al2. The fact that the applj 

cants also stand on similar footing in OA 1006/93 and other 

connected matters is not disputed. Therefore, relying on 

the said decisions,. I allow these'applicatjons  and hold 

that the applicants  are entitled to stepping up of in the 

cadre of Accounts Officer on par with their juniors. Accord... 

ingly, I direct therespond.ents to step up the pay of the 

applicants on par with their imrne'djate juniors.. Howevar, 

the financial benefits are restricted to three years from 

the date of filing of these applications. This exercise 

should be Completed by t he respondents within four rnonth 

from the date of receipt of a copy of this order. No. costs. 
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